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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 15.04.2021 (THURSDAY) 

COURT – II (VIRTUAL MODE) 

12:00 Noon 

 

In the Court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

For Admission (After Notice) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App (AT) 

(Ins) No. 210 of 

2020 

 

 
 

Rakesh P. Sheth 

Vs. 

Indus Cityscapes and Constructions Pvt. 

Ltd. 
 

Udian Sharma Vivek Jain 

2.  Comp. App. (AT) 

(Ins) No. 369 of 

2020 

 
 

Manipal Media Network Ltd. 

Vs. 

Vishwakshara Media Pvt. Ltd. 

Gautam Singh  D.P. Chaturvedi 

3.  Comp. App. (AT) 

(Ins) No. 767 of 

2020 

 

 

Stressed Assets Stabilisation Fund 

(SASF) 

Vs. 

Punjab National Bank & Ors. 

 
 

Sidhartha Barua  Abhay Anand-R1 

T. Sathisana-RP 

T. Ravichandran-RP 

4.  Comp. App. (AT) 

(Ins) No. 871 of 

2020 

 

 

Ministry of Corporate Affairs Through, 

Registrar of Companies, Karnataka 

Vs. 

Amit Chandrakant Shah 

Resolution Professional & Ors. 

 
 

P.S. Singh  Sanjay Gupta-R1 

Puja Priyadarshini 

Thakur 

Thomas Vellapally-

R5 

5.  Comp. App. (AT) 

(Ins) No. 06 of 

2021 
 

 

Raj Singh Gehlot Director, Ambience 

Pvt. Ltd. 

Vs. 

Vistra ITCL (India) Ltd. & Anr. 

 
 

Anush Raajan Vijay Nair 

Shubham Paliwal 

6.  Comp. App. (AT) 

(Ins) No. 14 of 

2021 

 

Manpower Group services India Pvt. 

Ltd. 

Vs. 

Euphoria Technologies Pvt. Ltd. 
 

 

Aaditya Vijay Kumar    

7.  Comp. App. (AT) 

(Ins) No. 75 of 

2021 
 

 

Dewan Housing Finance Ltd. through 

the Administrator 

Vs. 

TDH Reality LLP & Ors. 

 

 
 

Liz Mathew Monish Panda-R1 

Raunak Dhillon-R2 

Rajat Prakash-R6 

Rohit Gandhi-R7 & 

R8 
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8.  Comp. App. (AT) 

(Ins) No. 124 of 

2021 

 

N.P. Dhamania  

VS. 

ANS Apartment Pvt. Ltd. 

 
With 

Partha Sil  

9.  Comp. App. (AT) 

(Ins) No. 125 of 

2021 

 

 

Mayank Dhamania  

VS. 

ANS Apartment Pvt. Ltd. 

Partha Sil  

10.  Comp. App. (AT) 

(Ins) No. 126 of 

2021 

 
 

Tek Travels Pvt. Ltd. 

Vs. 

PCM Worldwide Flights Pvt. Ltd. 

 
 

Rachit Kohli  

 

For Hearing 

11.  Comp. App. (AT) 

(Ins) No. 1106 of 

2020 

 

Part Heard 

 

Nitin Hasmukhlal Parikh 

Vs. 

IDBI Bank Ltd. & Anr. 

Mansij Arya  Arvind Kumar 

Gupta  

Rajat Prakash-R1 

Pabitra Dutta-R2 

 

 

 

 

 

  Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board            -sd/-                   

2. Website: www.nclat.nic.in                                                                             Registrar    

http://www.nclat.nic.in/

